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T3, 973(37).—Fa 1T TLHTL, HETHT T TETT ATHTOT TSHITE AT Afa=a, 2005 (2005 7 42)
(P& =8# =8 TATq 36 ATATAH gl AT 8) i 1T 29 T ITLT (1) FT T& ARRAT HT TART FLal
TU, T THTHTE 2l ST I T UHT FHIAT SAaeqF ¥ THH A g, SFq ATAHIH 6l =T 1 § Fafored i
e FIAT &, AT —

ITH ATTA| T TLAT 13 I 4 3 3707 (1) §,—

(F) 92 (1) F 39T (iv) F =I19 9T AeAferiad suwe Tt STosfy, st —

(iv) TR S ATt &1 FErRr, ok siaeta fE=TE arere siY 9w St A | e
TRTAAT ToT T HIE T H3ll T arafeal 1 XA g ;

(@) 7 (5) F ITHE (jii) F TAF X AATEd SUHE Tl ST0RMT, i -—

(iiil) ITTET § LR FIRT 910 ST T2 e § @t & A2, Sare aim e i gt

[T, |. F-11011/02/2016-THSTUAAESNT (3A7E-1)]
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feroqur: wgrTeAT Wit gt aror T T afafAEE, 2005 (2005 FT 42) i AqgHAT (1) FoOTEAT
TLTe ATEAAT |, F1.3T. 323(3), T 6 d14, 2007 FIRT AT AT AT ¥ Jorarq Harerad
FIT FeTrer f3haT ram—

—_

1T, 88(3), AT 14 SI=a<r, 2008
F.AT. 1489(3F), ATE 18 5[, 2008
7.3, 3000(31), AT 31 fawaT, 2008
.. 1824(37), A 22 JaTs, 2009
FT.3. 1860(31), ATETE 30 TS, 2009
T, 1484(31), TTEr@ 30 5, 2011
F.AT. 2202(37), AT 22 f&dew, 2011

T, 2423(3), TG 21 FFqET, 2011
F.AT. 1022(37), ATE 4 7, 2011
FAT. 2754(3), AEE 21 T4, 2012
. FLAT. 164(3T), TG 14 ST, 2013
1.3, 867(3), @ 1 31T, 2013
.. 1770(37), A 20 5+, 2013
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FT.3. 3423(31), AT 11 799, 2013
1.3, 19(3), T 3 4T, 2014
T, 1888(37), AT 21 TS, 2014
T, 2182(3), TTE 23 5, 2016
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MINISTRY OF RURAL DEVELOPMENT
NOTIFICATION
New Ddlhi, the 27th March, 2017

S.0. 973(E).—In exercise of the powers conferred by sub-section (1) of section 29 of the Mahatma
Gandhi National Rural Employment Guarantee Act, 2005 (42 of 2005) (hereinafter referred to as the said
Act), the Central Government, being satisfied that it is necessary and expedient so to do, hereby makes the
following further amendmentsin Schedule | to the said Act, namely :—

In the said Act, in Schedule |, in paragraph 4, in sub-paragraph (1), —
(@ initem (1), for sub-item (iv), the following sub-item shall be substituted, namely:—

(iv) renovation of traditional water bodies including desilting of irrigation tanks and other
water bodies and conservation of old step wells or badlis;

(b) initem (iv), for sub-item (iii), the following sub-item shall be substituted, namely:—

(iii) construction of play fields and compound walls for Government run schools in the
villages.

[F. No. }11011/02/2016-MGNREGA (RE-1)]
APARAJITA SARANGI, J. Secy.
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Note : Schedule | to the Mahatma Gandhi National Rural Employment Guarantee Act, 2005 (42 of 2005) was
first amended vide number S.O. 323(E), dated 6th March, 2007 and subsequently amended vide
following numbers.—
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S.O.
S.O.
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S.O.
S.O.
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88(E), dated the 14" January, 2008
1489(E), dated the 18" June, 2008
3000(E), dated the 31% December, 2008
1824(E), dated the 22™ July, 2009
1860(E), dated the 30" July, 2009
1484(E), dated the 30" June, 2011
2202(E), dated the 22™ September, 2011
2423(E), dated the 21% October, 2011
1022(E), dated the 4™ May, 2011
2754(E), dated the 21% November, 2012
164(E), dated the 14™ January, 2013
867(E), dated the 1% April, 2013
1770(E), dated the 20" June, 2013
3423(E), dated the 11" November, 2013
19(E), dated the 3 January, 2014
1888(E), dated the 21% July, 2014
2182(E), dated the 23 June, 2016
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